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 12.07  hrs,

 sCOMMITTEE  ON  ABSENCE  OF
 ।  MEMBERS  FROM  THE  _  SITTINGS

 OF  THE  HOUSE
 hy,  i,

 निवास  REPORT

 SHRI  ।  V,  G.  RAJU  (Bobhili}:  I

 beg  to  present  the  Eighth  Report  (Hindi
 and  English  versions)  of  the  Committee
 on  absence  of  Members  from  the  Sit-

 tings  of  the  House.

 “COMMITTEE  ON  PUBLIC  UNDER-
 TAKINGS

 Forty-sixTH  Report  anND  MUNUTES

 SHRI  BANSI  LAL  (Bhiwani}:  I  beg
 ‘to  present  the  Forty-sixth  Report  (Hindi
 and  English  versions)  of  the  Committee
 on  Public  Undertakings  on  Electronics
 Trade  and  Technology  Developmen:  Cor-

 poration  Limited  and  Minutes  of  the

 sittings  of  the  Committee  relating
 ‘thereto.

 12.08  bra.

 COMMITTFF  ON  THE  WELFARE  OF
 SCHEDULED  CASTES  AND  SCHE-

 DULED  TRIBES

 “TWENTY-:ECOND,  TWENTY-THIRD  AND
 Twenty-rourtH  REPORTS

 SHRI  R.  R.  BHOLE  (Bombay  South
 Central}:  I  beg  to  present  the  follow-
 ing  Reports  (Hindi  and  English  ver-

 sions)  of  the  Committee  on  the  Welfare
 of  Scheduled  Castes  and  Scheduled
 Tribes: —

 (i)  Twenty-second  Report  on  the

 Ministry  of  Communications—Re-

 servations  for,  and  Employment  of.
 Scheduled  Castes  and  Scheduled  Tribes,
 in  Indian  Telephone  Industries,  Bange-
 lore,

 (ii)  Twenty-third  Report  on  Action
 taken  by  Government  on  the  -

 mendationg  contained  in  the  Tenth
 Rerort  of  the  Committee  “on  the

 Ministry  of  Home  Affairs—-Socio-
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 economic  condilions  of  Scheduled

 Castes  and  Scheduleg  Tribes  in  Gua,
 Daman  and  Diu.

 (iii)  Twenty-fourth  Report  on  the

 Ministry  of  Communicutions—Re-

 servations  for,  and  Employment  of.
 Scheduled  Castes  and  Scheduled  Tribes
 in  Post  and  Telegraph  Department.

 BUSINESS  ADVISORY  COMMITTEE
 THIRTIETH  REPORT

 THE  MINISTER  OF  FARLIAMEN-
 TARY  AFFAIRS  (SHRI  BHISHMA
 NARAIN  SINGH):  I  beg  to  move:

 “That  this  House  do  agree  with  the
 Thirtieth  Report  of  the  Business  Ad-

 visory  Committee  presented  to  the
 House  on  the  28th  April.  1982."

 मोहरो  करार  गंगवार  (पीलीभीत :

 जा  अमम  स  मम्वान्धन  मामला  ही  और  ।

 teas? का  माल्टा  ही,  ये  ?ा  इशा
 ही,  इनके  बार  में  एडवाइज रा  मो  को

 अधिक  मम  दना  चाहिए  ।

 MR.  SPEAKER:  You  cannot  over

 rule  that,  This  i,  the  considered  opinion

 of  the  Business  Advisory  Committee.


